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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi-110001, Dated 5% July 2022/ Ashadha 14, 1944 (Saka)

No. 479/16/2022- In pursuance of Rule 27 of the Presidential and Vice-Presidential
Elections Rules, 1974, the Election Commission of India hereby appoints the 21 July, 2022
(Thursday) as the day on which, and 11:00 A.M. of that day as the time at which, the
counting of votes, for the Presidential Election, 2022, shall take place at the office of the
Returning Officer at Room No. 63, First Floor, Parliament House, New Delhi.

By Order,
SUMAN KUMAR DAS,
SECRETARY.
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